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Death Of 8 Infants In Koraput s Borigumma: NHRC Seeks
Action Taken Report

https://pragativadi.com/death-of-8-infants-in-koraputs-borigumma-nhrc-seeks-action-

taken-report/
The National Human Rights Commission (NHRC) on Saturday sought an action taken

report from the State government in connection with the death of eight infants in
Koraput district.

The NHRC has asked Odisha chief secretary and health secretary to submit the report
within 4 weeks.

The NHRC'’s response comes in wake of a petition filed by human rights activist
Akhanda who brought to notice the infants’ death cases in Katharagada panchayat of
Borrigumma block of Koraput this month.
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JKPM convenor elected
https://www.greaterkashmir.com/todays-paper/kashmir-todays-paper/jikpm-convenor-
elected

Faiz Bakshi a prominent environmental activist and convenor Environment Policy Group
(EPG) has been elected unopposed as Chairman J&K Peoples Forum.

In a statement, JKPM general secretary M.M Shuja said that after the death of
Chairman JKPF Syed Nassarullah Shah, the post was vacant. “It was the last wish of
Syed Nassarullah Shah to forum members that after his death Faiz Bakshi should be
appointed as Chairman JKPM.

It is pertinent to mention that JKPM is a well known civil-society group and the Forum
has filed more than twenty Public Interest Litigations (PIL’s) in the High Court of J&K
and Ladakh about various Public issues.

Besides, some petitions are pending in the Central Information Commission (CIC),
National Human Rights Commission (NHRC) as well as in the Supreme Court of India.
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Bihar Poisonous Liquor: feee #18H s & g el f[agR &
eIl AT TS T ARCIATSS

https://zeenews.india.com/hindi/india/bihar-jharkhand/patna/mastermind-of-poisonous-
liquor-case-in-bihar-arrested-by-delhi-police-crime-branch-in-delhi/1508940
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Naseema Khatoon s journey as a human rights defender
https://www.newindianexpress.com/good-news/2023/jan/01/naseema-
khatoonsjourneyas-a-human-rights-defender-2533535.html

The spent her childhood witness to the dark reality of a red light area in Bihar’s
Muzaffarpur but she always wanted to chart a different course for herself. Now, she is a
member of the National Human Rights Commission (NHRC)’s core group on NGOs and
a ‘human rights defender’. Naseema Khatoon'’s success demonstrates her indomitable
spirit, fighting all odds to carve a niche for herself in this tough world.

Naseema was born in the red light area of Bihar's Muzaffarpur, known as ‘Chaturbhuj
Asthan’. Her father who had a tea stall nearby was adopted by a sex worker as a boy as
she herself was brought up by the grandmother.She was given a new life in 1995, when
IAS officer Rajbala Verma launched alternate programmes for sex workers and their
families. Naseema got herself enrolled in one such programme, called “Better Life
Option”, earning up to ‘Rs 500 a month for crochet work.

Inspired by her success, she started running awareness programmes on the rights of
marginalised workers, legal awareness and educational programmes.lt is her constant
endeavour that attracted the attention of NHRC which nominated her to its advisory
group. Naseema gives credit to her elders and community for getting the recognition
and responsibility to fight for the rights of marginalised people at the national level. She
said, “Disadvantaged people of our community are now coming forward and fighting for
their rights.”

Naseema had a chance meeting with a social worker in a conference in 2003 and later
she married him in 2008. Her husband is from Jaipur and now she has a son too.But
she always wanted to do something different as she launched a handwritten magazine,
‘Jugnu’ in 2004. This magazine publishes handwritten articles from the children of sex
workers, who cover stories related to sex workers and rape victims, interviews and other
similar issues. Children also edit the 32-page magazine, which is published from
Muzaffarpur.

Naseema, who is presently doing her BA from Indira Gandhi National Open University,
is founder secretary of an NGO which works to protect sex workers and their families
from police atrocities. Naseema also took up the cudgels for providing better
employment opportunities to women in the area in collaboration with District Industries
Centre manager Dharmendra Kumar Singh under the chairmanship of Muzaffarpur
District Magistrate Pranav Kumar. The women here have come forward to work on
stitching by forming an organization called the Zohra Promotion Group, and the Jugnu
Ready Made Garment.

‘I have yet to attend my first meeting as a member of the NHRCs advisory group but |
have some suggestions up my sleeve,” she remarked.“NHRC and other government
bodies have made arrangements for the protection of human rights but they need to be
simplified and should be made transparent so that victims of human rights violations can
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take benefits of them in a hassle-free manner,” Naseema who is excited about her new
role remarked.

She said that there is a WhatsApp number to lodge a complaint related to the human
rights violation of human rights but many victims were unaware of it and even if they
knew it, they found it difficult to lodge complaints and complete other necessary
formalities.Naseema said that the advisory committees constituted at the organisation
level or government level to check exploitation at places of occupation have also
remained on paper.

“A female employee of a reputed company complained to her employer about a rape bid
made by her colleagues but the advisory committee constituted at the organisation level
hushed up the case by assuring that the accused will be transferred to a remote area,”
she said.
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Odisha News ®RTYE # 8 Aqaird I3t #r #lq 9T NHRC & SId1§
ARTerlt SR T Aifeq..

https://www.jagran.com/odisha/bhubaneshwar-national-human-rights-commission-
expressed-displeasure-over-death-of-8-newborns-in-koraput-issued-notice-
23278355.html
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10 Bhopal gas tragedy survivors end fast after getting govt

assurance
https://www.newindianexpress.com/nation/2023/jan/01/10-bhopal-gas-tragedy-
survivors-end-fast-after-getting-govt-assurance-2533698.html

Ten women survivors of the 1984 Bhopal Gas Tragedy demanding additional
compensation for the disaster victims have called off their hunger strike after getting
positive response from both the Madhya Pradesh and Union governments, their leaders
said.

They had launched the hunger strike at Neelam Park in the state capital on Friday.

The ten women agitators broke their 29-hour-long fast on Saturday with fruit juice
offered by officials of the state government and district administration.

The Bhopal Gas Tragedy took place on the intervening night of December 2-3, 1984
when poisonous methyl isocyanate gas leaked from the Union Carbide pesticide factory
in Bhopal, leaving several thousand people dead and lakhs injured.

Five organisations which are fighting for the cause of the Gas Tragedy victims in a
statement on Saturday said the Madhya Pradesh Minister of Bhopal Gas Tragedy Relief
& Rehabilitation expressed agreement with the facts and figures presented by them and
promised to finalise details in a meeting on January 4.

Earlier, the Union government had assured that all the documents put forth by them
would be included in the papers to be presented before the Supreme Court bench
hearing a curative petition for additional compensation, they said.

"Despite all odds and many disappointments of the last 38 years, we hope the New
Year has begun with a hope for the survivors of the world's worst industrial disaster,"
the statement said.

The agitators were from the Bhopal Gas Peedit Mahila Stationery Karmchari Sangh,
Bhopal Gas Peedit Nirashrit Pensionbhogee Sangharsh Morcha, Bhopal Group for
Information & Action, Bhopal Gas Peedit Mahila Purush Sangharsh Morcha and
Children Against Dow Carbide.
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https://jantaserishta.com/local/bihar/naseema-khatoons-journey-as-a-human-rights-
defender-1883853
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